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hardship to consumers. The fact that no legal action has been taken against these
individuals suggests that either the banks lack evidences or are at fault themselves.

Furthermore, financial institutions have been selling or transferring consumers'
accounts and outstanding dues to third-party agencies without informing the
consumers. These agencies, operating with minimal regulation, engage in
questionable recovery practices. Even when individuals attempt to settle their dues,
their CIBIL scores remain negatively impacted, limiting their access to credit and
financial services and affecting their financial stability. One of the most severe
consequences of this unjustified recovery is the wrongful downgrading of consumers'
CIBIL scores. This limits their ability to obtain loans, mortgages and even employment
opportunities. Even after settling disputes, many individuals continue to suffer from
poor credit ratings leading to long-term financial instability. | appeal to the
Government to take immediate corrective measures to protect consumers’ rights and
provide relief to those who have fallen victim to these questionable banking practices.
Government’s intervention is essential in assisting affected citizens in rebuilding their
credit scores through structured credit ... (Time-bell rings.)

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Sadanand Mhalu Shet Tanavade:
Dr. Fauzia Khan (Maharashtra), Shri Dhananjay Bhimrao Mahadik (Maharashtra),
Shri R. Girirajan (Tamil Nadu), Dr. John Brittas (Kerala), Shri Jose K. Mani (Kerala),
Shri Niranjan Bishi (Odisha) and Shri Meda Raghunadha Reddy (Andhra Pradesh).

Now, Shri. Manoj Kumar Jha on ‘Concern over Duplication of Electoral Photo
|dentity Cards and its Impact on Elections’.

Concern over the duplication of Electors Photo Identity Cards and
its impact on Elections

St 7 AR o ([98R): A SUHHIIRT HRlIGd, I8 Udh U9 QAT 2, SiT 4Id 38
HEIHT A A1 Y B I, (U6 o aul A 9 Igford o ¥el &, 7 R gifetfbee urdiv
P1, gfcwh 3TTH 37T, MH AR 31 37H qIex B

AT SUUTIRT H8Ied, 3Mfchd 324 I 519 91 81 I8! o, I9 Ffaem
HH DI I3PI H By )8 B I 3MY AR By g Bl YHIY 4l b Bl T51 SHSD
Heor MMfedd 324 H a1 H%EFIUT EIS %\;, conducting free and fair elections or level-
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HTd B, 396 U9 T2 21 BT & &A1 § SUIRISd! e & HeTsR duplication ®I
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ISR GEX 15¥ W Il 8, 981 I8 duplication B 8T &1 I81 AIRdl &I &A1 H U4
duplicate |-cards ‘ZIWTFQ%\;, INREIC SRR so\1dr2|'1 B IR compromise HEEE]
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T
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o TR Solderd HHIR I8 T X % U duplicate EPIC card BT extent &1 57 I
investigate fopar SN b I8 Wi ®al I IT= g3l 3R urgent corrective measure il
b AT &I, SAdRH BHIIE voter deletion, new additions and modifications &1 Tdh
separate list issue P

W, I 39 TR U39 8, S9-S5 IJg bl I<H Bl 8, STHI STdd i)
IR 8] 81 bl &1 TR FdTAl P STd1g TR & 29 912y, 7 {6 ool & 0w
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri. Manoj Kumar Jha : Dr. Fauzia Khan
(Maharashtra), Shri Mohammed Nadimul Hagque (West Bengal), Shri Prakash Chik
Baraik (West Bengal), Ms. Sushmita Dev (West Bengal), Shri Ritabrata Banerjee
(West Bengal), Shri Sanjay Yadav (Bihar), Shri Muzibulla Khan (Odisha),
Shri Debashish Samantaray (Odisha), Ms. Dola Sen (West Bengal), Smt. Jebi
Mather Hisham (Kerala), Shri Subhasish Khuntia (Odisha), Shri Bikash Ranjan
Bhattacharyya (West Bengal), Shri Prem Chand Gupta (Bihar), Shrimati Rajani
Ashokrao Patil (Maharashtra), Shri Pramod Tiwari (Rajasthan), Smt. Ranjeet Ranjan
(Chhattisgarh), Shri Sandeep Kumar Pathak (Punjab), Shri Sanjay Singh (National
Capital Territory of Delhi), Shri Sant Balbir Singh (Punjab), Shrimati Priyanka
Chaturvedi (Maharashtra), Shri Derek O' Brien (West Bengal), Smt. Jaya Amitabh
Bachchan (Uttar Pradesh), Smt. Mausam B Noor (West Bengal), Dr. John Brittas
(Kerala), Shri Anil Kumar Yadav Mandadi (Telangana), Shri Ashok Singh (Madhya
Pradesh), Shri Mukul Balkrishna Wasnik (Rajasthan), Shri Saket Gokhale (West
Bengal), Shri Digvijaya Singh (Madhya Pradesh), Shri A. A. Rahim (Kerala), Shri R.
Girirajan (Tamil Nadu), Shri Akhilesh Prasad Singh (Bihar), Shri Ramiji (Uttar
Pradesh), Shri Haris Beeran (Kerala), Shri Imran Pratapgarhi (Maharashtra),
Shri Mallikarjun Kharge  (Karnataka), Shrimati Sonia Gandhi (Rajasthan),
Shrimati Sulata Deo (Odisha), Shri Jose K. Mani (Kerala), Dr. V. Sivadasan
(Kerala), Shri Niranjan Bishi (Odisha), Dr. Ashok Kumar Mittal (Punjab), Shri Meda
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Raghunadha Reddy (Andhra Pradesh), Shri Neeraj Dangi (Rajasthan) and
Dr. Sasmit Patra (Odisha).

Shri Babubhai Jesangbhai Desai on Demand for Effective Implementation of
Child Marriage Act across the Country.

Demand for effective implementation of Child Marriage Act across the country

S AU SIS WIS (ORI ) : AT SUAHMRT J816 3, H 1ol 59 9a 1 |
Teh 37fcl AUl 3R HIGTRIS e UR &7 JATh e BT TS gl ... (TILTH)...

it SguTafa: RIt A== 9 & 91d Rdbls IR ST e B

S IEATS THIUS SIE: IE AR FATST B 19 DI HHSIR B I8] 2| I8 Tl 91d
faTe 1 21 ABlqy, AN <2 H gedl &l gau, D! 18T, TRy AR FHY [qhrg
BT HEYU] 2T 2, <lfchT Ueb TR AT FHRAT, ST 9 (4T Bl qTierd bRl
2, 98 © 91 [darg| 91eT fdaT8 dhael U URFIRT T8l 8, dicth I8 b Uil AMITh
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Y SUFHTITT HEIG, 9 & 8 DI ¥ qrel [4aT8 & RIATh STHRaeh
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TRB, SR [aTs, SRR THUT, T defhal & w@reed 1R 1HR YH1T gl
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11~ fad1E Badl orefdbal da AT el 8, afeth TR 9¢ W 59 PUAT BT RIGR B

Contents Page t



